
OA No. 364 of 2021 Ab Rashid Wani & Ors. v. U.T. of J&K and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./62/00364/2021 

 
This the 02nd day of March, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

1. Ab, Rashid Wani, Aged: 52 years S/o Ghulam Mohi-ud-Din Wani, R/o: 
Wanglar Tangmarg, District Baramulla (Watcher). Pin-193101. 

2. Ghulam Mohammad Malik, Aged: 59 years S/o: Abdul Rehman Malik, R/o: 
Feroze Pora Tangmarg, District Baramulla (Watcher). Pin-193101. 

3. Farooq Ahmad Mir, Aged: 52 years S/o Ab. Samad Mir R/o: Kakov, Thal 
Kreerie District Baramulla (Watcher). Pin-193101. 

4. Ab. Majid Bhat, Aged: 58 years S/o: Ghulam Ahmad Bhat R/o: Mul-Bangal 
Tangmarg (Mali) Tangmarg, District Baramulla. Pin-193101. 

 C/o: Divisional Forest Officer 
 Special Forest Division Tangmarg Applicants 1 to 4. 

.......................Applicants 
(Advocate: Mr. M.A. Thakur) 

 

Versus 
 

1. Union Territory of Jammu & Kashmir through Commissioner/Secretary to 
Govt. Forest Department, Civil Secretariat, Jammu-180001. 
 

2. Principal Chief Conservator of Forests, Wan Bhawan, Jammu-180001. 
 
3. Chief Conservator of Forests, Sheikh Bagh, Srinagar. 191111. 
 
4. Conservator of Forests, Circle Srinagar, Sheikh Bagh. 191111. 
 
5. Divisional Forest Officer, Peer Panchal Division, Budgam. 191111. 
 
6. Divisional Forest Officer, Special Forest Division Tangmarg District 

Baramulla. 193101. 
      ...................Respondents 

(Advocate:- Mr. Sudesh Magotra, D.A.G.) 
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O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 

 

 
 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


